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for Government Medical College, Haldwani (Uttarakhand).The tender document
containing Condition, detailed information, terms & condition etc. are available on website
http:/uktenders.gov.in. The bid document and the specification can be downloaded from

Sl. No.

Tender

Name of Equipments

Date & Time For
Downloading of Bids

Last Date & Time For
Uploading of Bids

and Cervical Cancer

1

Fully Automatic Hand Washing
Device

(1) (2) (3)
9 Medical Hand-held Portable 25.08.2025 17.09.2025
X-Ray Imaging Device at Upto
10 Setting up of a Training and 6:30 PM 12:30 P.M (IST)
Screening Facility for Breast Onwards (IST)

All the amendments/Corrigendum etc. will be issued in the Website relating to the above
tenders. For further details please log on to hitp:/uktenders. gov.in
Note:- The Pre-Bid Conference for the above tenders to be held on 29.08.2025 at 4:00

P.M with the prospective bidders at Government Medical College, Haldwani-
263139, Distt:- Nainital (Uttarakhand)

Advt. No: 415 /Medical Equipment/GMC/Purchase/August, 2025
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